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To,

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vrr-10 s t zoot t -5 
3?7 t a

Shri Kaushik Kumar Sharma,

Jt.Registrar (Vlgilance),

Gauhati High Court,

Guwahati.

Shri Aminur Rahman,

District & Sessions Judge,

Baksa, MushalPur' A
Dated Guwahati V. 21 October, 2021

Sub: Station leave Permission.

You r letter No. DllBAt(2O2 t I 4592 dld. 26'10'2021Ref:-

Sir,

Withreferencetotheabove,Iamdirectedtolnformyouthatyou

havebeengrantedstationleavepermission,withyourofficialvehicle,atyourown

cost, from the evening of 30.10.2021 till the morning OL'LL'2O2L' as prayed

for. Further, the next senior most Judicial officer at the station will remain in charge

of your Court and office in your absence'

Yours faithfullY,

RAI.

,T.REGISTRAR ruIGIUNCE)

Memo No.HC.vI t-LostzoottS?18 tA, dated L1 ' t o' ?)1-l

Copy to:

uz1. me Project Manager, Gauhati High Court
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